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RESUME OF WORK DONE BY LOK SABHA DURING THE THIRTEENTH

SESSION OF FIFTH LOK SABHA—FEBRUARY—MAY, 1975.

1. DURATION OF SESSION

Date of commencement . . . . . 17th February, 197s.
Date of adjournment sine die | . . . o9th Masy, 1978,

Date of prorogation . . . 15th May, 197s.

Number of days of sittings . . . ®

Number of hours of sittings . . « 3454 hours and 30 minwutes.

2. ADJOURNMENT MOTIONS
(1) Consent withheld in the House

SL.No~ Subject Name of the Dste on  Time
Member which taken Remarks
before
the
House
1 2 3 4 5 6
H. M.
* 1 The failure of the Government (1) Dr. Laxminara- 7-4-7 LT - .
to control the growing cult yan Pandeya 3 14 dant:ll:?a
of violence in the col.mcry as (2)Shri R.R.Sharma taken in
is evidenced by the violent submis-
attack on April 2, 1975 on (3) Shri Atal Bihari sions made
Shri Jayaprakash Narayan Vajpayee in
and members of Nav Nirman (4) Shri Dinen Bhat- of sl
Samiti inclu 2@ Member tacharyya Nos. 2
of Parliament y a mob of Shri Krishng Chandra and
Youth Congress and Chhatra _Halder 3

Parishad in the presence of a Shri Ajit Kumar Sahs
West Bengal Ministerin a bid Shri Jagdish
to disrupt a student meeting Bhattac a
in the Calcutta University Shri D, Deb
Institute. (g% Shri Sharad
adav
(6) Shri Samar Guh
(7). Shri Janeshwar
Misra
(8) Shri Madhu
Limu

(9) Shr(ejyoﬁmoy
Bosu

(10) Shri Jagannathrao
Joshi

(11) Shri Madhw
Dandavate




2 Government's silence

Shri Jayapnhsh ﬂmlnil
repeated calls to the armed
forces to prepare for revolt

Shri Indrajit Gupta 7-4-75
Shri Rama\rm.r

Shas
Shri Sa.rioo Pandey

" Shri Bhogendra Jha

Maulana Ishaque

. Sambhali
Shri B. S. Bhaura
Shri Jharkhande Rai
Shri H. N. Mukerjee
Shri S. M. Banerjee

Shri 8,A; Muruga-
nsntham

v oM

3 The failure of the Government
to prevent Shri Morarji Desai's
fast undertaken by him to ;n-

duge ent

ﬂu elocuom ll#
Assembly before the
Monsoon in accordance with
the assurances given by it
that the poll will be held soon
after the completion of delimit-
-ation of constituencies and
revision of electoral rolls.

1. Shri Madhu 7-4-75
ye
2. Shri Jyotirm
Bosu y o

(il) Admitted and Discuassed

Subject Name of Member

Date Date Decision
when When of the
admitted discussed House

Time
taken

‘The total failure of the Go- Shri Madhu Limaye

vernment to solve
the mystery of the Sam-
astipur bomb case even
after a lapse of one and
a half month and the in-
ordinate delay in setting
up a Commission of In-
quiry for which a uni-
versal demand was
made immediately after
the death of Shri L. N.
Mishra.

18-2-75  18-2-75 Negatived

H. M.

6. so.
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SUMMARY

1. Bills pending at the end of the last session . . . .« o 23
2. Bills introduced . . . . . . . . . . . 23
3. Bills opposed st introduction stage . . . . o . . 3
4. Bills passed by Rejya Sabha and laid on the Table . e ¢ o+ . 6
§. Bills returned by Rajya Sabha with amendments and laid on the Table . Nil
6. Bills passed . . . . . . . . . 3t
7. Bills negatived - . . . . . . . . . . . Nil
8. Bills withdrawn . . . . . . Nil
. 9. Part-discussed . . . . . . . . . 1
10. Motions for adjournment of debate on Bills adopted . . . R 4
11. Bills referved to Select Committee . e . e . . Nil
12. Bills referred to Joint Committee . . . .« e « . . Nil
13. Bl“l originating in and referred to Joint Committee by Rajya Sabha in rupect

of which motion for concurrence was adopted by Lok Sabha . Nil

14. gl.llr: geng.mg at the end of the seoaion mdc pm No 3361 of Lok S.bba Buﬂedn -
ted 26-5-75. . . 22
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SUMMARY

1. Bills pending at the end of last session . o . . . . .

2. Bills introduced . . . . . . . . . .
3. hills withdrawn . . . . . o o . . .
4. Motion for consideration negatived . R . . . ‘. . R
5. Debate adiourned . . . . . . .-

6. Part-discussed . . . . . . . . .

7. Bills pending at the end of the session vide para No._ 2363 of Bulletin Part II,

dated the 26-5-1975 . . . . - . . . .

99
16

210



4. CALLING ATTENTION STATEMENTS

Sl Brief subject Name of the Mem-  Name of the Minis- Time
No. ber whodcalled atten-  ter taken
on
Date of statement
1 3 3 4 S
H.M.
1. Resumption of arms supply by Shri H. N. Shri Y. B Chavan o—38
U.S.A. to Pakistan. Mukherjee
. 18-2-1975§
2. Cotton growers getting no buyers, Shri M. C. Daga Prof. D. P. Chatto- 1—14
Cotton Corporation not pur- padhyaya
chasing cotton and Govern-
ment not coming forward with 24-2-1975
price support.
3. Fertiliser worth Ru twenty Shri M. Ram Gopal Shri Annasahib P. 0—30
lakhs gutted in a at Okha, Reddy Shinde
Jamnagar.
25-2-1975
4. Unecarthing of a multi-lakh rupee Shri R.K. Sinha Shri Pranab Kumar 0—27
racket in soiled notes conver- Mukherjee
sion in R.B.1.
27-2-1975
5. Smuggling of crime and ob- Shri Era Sezhiyan Shri 1.K. Gujral 0—30
scene thriller films into the
country and their uncensored 4-3-197§
screening in public theatres. |
6. Wagon breaking racket in Kode- Shri Balakrishna Shri Mohd. Shafi 1—00
rama swindling Railways to Venkanna Naik Qureshi
the extent of Rs. § crores.
5-3-1975
7. Industrial raw material worth!Rs. Shri Sat Pal Kapur  Shri D.P. Chatto- 0—52
100 crores imported by padhyaya
M.M.T.C. lying uncleared at
major ports. 12-3-197§
8. Death of 40 pilgrims near Juna- Shri Prasannbhai Shri K. Brahma- 0—46
garh on the occasion of Maha-  Mehta nanda Reddy
shivratri fair on 11-3-1975.
13-3-1975
9. Damage to life and property by Shri Virbhadra Shri Annasahib P. 0—33
earthquakes in Himachal Pra- Singh Shinde
desh.
17-3-1975
10. Decision of Delhi Higher Secon- Shri S.M. Banerjee  Prof. S. Nurul 1—20
d teachers to launch Satya- Hasan
g::zn resulting in postpone-
ment of examination. 18-3-1975

14



15

I 2 3 4 5
11. Abrupt closure of Banaras Hin- Shri Jagannathrao  Shri D. P. Yaday 1—o7
du University. Joshi-
19-3-1975
12. Unilateral revalmation of the Shri Shyamnandan  Shri C. Subrama- o—s6
Rouble by U.S.S.R. in relation i niam
to its Rupee value.
20-3-197§
13. Closure of Khandsari Units due Shri M. Ram Gopal Shri Pranab Kumar 1—o01
;o abnormal increase in Excise Reddy Mukherjee .
uty.
26-3-1975
14. Closure of Jawaharlal Nechru Shri S.M. Banesjee  Prof. S, Nurul o—53
University. Hasan
9-4-1975
15. Shri Morarji Desai’s indefinite Shri Atal Bihari Shri K. Behmansn- 331
fast demanding an early poll Vajpayee ds Reddy
in Gujarst.
10-4-1975
16. Burning of 60 houses of Harijans Shri Shankar Dayal Shri F.H. Mohsin o—36
and murder of their 3 children Singh
in Navada district of Bihar. 15-4-1975
17. Attempt made to stop work at Shri Indrajit Gupta Shr Chandrajit 0—37
Bhilai Steel Plant. Yadav
16-4-1975
18. Discriminatory policy re: pro- Shri Samar Guha Shri Annasahib 1—06
curement price of rice. P. Shinde
21-4-1975
19. Attempts of international cartels Shri Piloo Mody Shri Pranab Kumar o—s3
to smuggle synthetic textiles Mukherjee
into India,
22-4-1975
20. Refusal of permission to the F.C.I. Shri Hari Singh Shri Annasahib o—24
by Punjab Government to P. Shinde
enter the State grain market
for wheat procurement due to 28-4-1975
non-payment of sales tax
amounting to Rupees g crores.
21. Resignation of the General Shri Indrajit Gupta  Shri Chandrajit I—14
Y

Manager, Durgapur Steel Plant.

av

9-5-1975

5. DIVISIONS

No. ol Divisiens held...................... 21




16
6. FINANCIAL BUSINESS

----- - --Subject . Dste of Date(s) of discussion .  Time
presentation taken
1 2 3 4
H M
(i) Railway Budget
Budget (Railways) for 1975-76. 30-2-75 \ o 44
5-3-75
6-3-75 { General Discussion 12 43
7375 ¢
10-3-75J |
17-3-75 | Discussion and votingon 7 $O
18-3-75 f Demands for Grants.
:9-3—?5
&nﬁmﬂma for ] Dhcmdonmdvosinso%"]
res| lementary Deman
(Railways) for- 1974-75. !’ fotuﬁnnu (Railways), i
10-3- 19-3-

Demands for | 375 3 ”@Dim.mion and vo- 37
in res of Budm (R.ﬂ ting on_ Demands for |
‘ways) for 1973-73. J Excess Grants !

(Railways). J
(ii) General Budget
Budget (General) for 1975-76. 28-2-75 1 14
10-3-75 ) .
13-3-75 | General Discussion 17 1§
13-3-7§
14-3-75)
14-3-7§ Voting on Demands o o3

or Grants on Account
(Voted without discus-
sion.)

Discussion and Voting on Demands for Grants—
7-4-7s‘|
221
10-4-75 i’ Agriculture and Irrigation 17
11-4-75
15-4-75J

15-4-75 | External Affairs 6
16-4-75

16-4-75)
18-4—75 ¥ Defence 7
21-4~75 )

21-4-75)

22-4-7% » Commerce 7

25-4-75 )

28-4-75\ Industry and Civil 9
29-4-2& J Supplies

53

31

24

4\

02

@Discssed together.
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29-4-75 Home Affairs 1 os

[ Communications o 03
Education & Social

Welfare
Enersy

He:lth & Family
Planning

Information and
Broadcasting

Labour

Law, Justice and
Company Affaire

l’etroleum & Chemicals

thplpmi‘&. Transport

Supply & Rehabdmuon
Tourism & Civil Aviation
Works & Housing
Atomic

Culture

' 19-4-15 4
6.05 P M.
Guillotined

Bilectronics
gcieuoe & Technology

P2 Suone

Rajya Sabha
Parliamen! Affairs
Secretariat of the

. Vice-President

Total time taken on
Demands for Gran s 9 39

Supplementary Demands for 17-3-75 20-3-75 Duclmlon and voting I 12

ants in respect of Budget Supplementary
(General) for 1974-75. Demmda for Grants
(General).
Demands for Excess Grants in 8-5-75 o 03
respect of Budget (General)
for 1972-73.
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7. LEAVE OF ABSENCE

SL Name of Member Period for which Date when
No. leave granted leave granted

1. ShriC.H.Mohamed Koya . . . . . 15-11-741020-12-74 ]
2. ShriShashi Bhushan . . . . . 24-2-75t0 12-3-75
3. Dr.G.S. Meclkote , . . B . . . 17-2-75t0 10-3-75
4. ShriR.R. Singh Deo . . . . . . 17-2-75t020-3-75
5. SbriRasiklal Parikh , . . . . . . 17-2-75t0 18-3-7%
6. Shri Yamuna Prasad Mandal ., . . . . 18-2-75t04-3-75
7. Dr.G.S. Melkote , . . o . . s, 18-3-75to17-4-75 )
8
9

> 26-3-75

) ] 16-4-75
Shri M. Kalyanasundaram . . . . . 17-2-75t026-3-75

Shri A. K. Gopdlﬂ . . . . . . 7-4-75t0 9-5-75 8'5’75

8. MOTIONS

(i) Motion of No-Confidence in the Council of Ministers.

Brief Under Member Date on  Whether Dateof Time Decision pf
subject Rule which leave  discussion taken of the
leave of was House

the House granted
asked for by the

House
H. M.
*Want of 198 Shri Jyotirmoy 9-5-1975 Leave 9-5-1975 6—c6 Negatived
Confidence Bosu granted
in the
Council of

Ministers.
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(IV; Motion under Rule 385 for suspension of Rule

Sl. Brief Subject Member Date on  Time Remarks
No. which taken
motion
moved
H.M. R
1. Suspension of Rule 206(2) in Shri Pranab Kumar 25-3-75 c—o8 Adopted.
its applicgion to ‘a statement  Mukherjee
of the detailed estimate under
each grant divided into items’
for the purpose of granting
Vote-on Account in relation to
the State of Nagaland.
2. Suspension of rule 32 relating to  Sarvashri Jyotitmcy 7-4-7 c—1I Negatived..
question hour. Bosu, Janeshwar 3 ? gative
Misra and Madhu
. Limaye
3. Suspension of rule 32 relating to Shri Jareshwar Misra  15-4-75 c¢—c3 Negatived.
question hour.
9. OATH OR AFFIRMATION
Sl. Name Consti- State Language of oath Date
No. tuency affirmation
1. ShriSharad Yadav , . . Jabalpur Masadhya Pradesh Hirdi gsﬂixmn- 18-2-7§
tion
2. Shri Ismail Hossain Khan. Barpeta  Assam English (cath)  26-2-75
10. OBITUARY RFFERENCES
sl Name Dateof Dateon Time  Remarks
No. death which taken
reference
made
9: 2 3 4 s 6
. H. M.
I. ri Lalit Narayan Mishra, sitting Member 3-1-75  17-2-7§
J’t;f Lok Sabha and the Minister of Railways
2. \‘}mmp Singh,sitting Member of Lok  24-1-75  17-2-75
a.
Jh.ri Tekur Subramanyam, Member of the 24-12-74 17-2-75 1
First, Second and Third Lok Sabba.
Shri Hira Lal Shastri, Member of the Cons- 28-13-74 17-2-75

4.

e

L

tituent Assembly and the Second Lok

Sabha.




I 2 3 4 5 6
) _5. ShriShankarrao Deo, Member of the Cors- 3c-12-74  17-2=75 |
tituent Assembly and Provisior.al Parlia- :
ment.
o—1I9
hf 6. Shri Omeo Kumar Das, Member of the 23-1-75  17-2-75 |
- Constituent Assembly.
. >
vﬁ'. Shri Krishnapal Singh, Member of the  24-1-7§  17-2-75
Third Lok Sabha.
~{. 8. Shri M. ]. Jamal Moideen, Member ofthe  24-1-7§  17-2-75§
Central Legislative Assembly.
9. Shri Debendra Nath Mahata, sitting Mem-  17-2-75  18-2-7§ 1
e . ber of Lok Sabha. |
ks 0—03
1qs” Shri Ramesh Chandra Vyas, Member of the 27-12-74  1B-2-75
\// . Second and Fourth Lok Sabha.
. }A Shri Ku. Sivapparaghassan, Member ¢f the  16-2-75  19-2-75§ (=22
- Third Lok Sabha.
12, ShriR.N.Singh Deo, Member of the First ~ 23-2-75  24-2-75 0—o2
L Lok Sabha.
33. Shri]. N. Lahiri, Member of Secord Lck 7-3-75  10-3-75 )
i Sabha.
[P o—c3
14. Shrimati Ila Pal Choudhuri, Member of the 9-3-75  10-3-75
. First, Second and Fourth Lck Sabha. J
15 Shri Pashabhai Patel, Member of the Fourth 1C-4-75  1I-4-7% c—cC3
. / Lok Sabha.
‘f(\ 16. Dr.S.Radhikrishnan, former Presidert of  17-4-75  17-4-75 ) Hevse ed-
~ India. | journed
. N . o—08 afler cbi-
174" Shri Khandubhai K. Desai, Member of the  17-4-75 17-4-75 l} tuary re-
\/ Consmuent_ Assembly, Provisicr al Parlia- ferer.ccs
m2~ta~d First Lok Sabha. [I as 8 mark
J of respect
to the me-
memory of
Dr. Radha.
_ krishnan
8. Shri Kashi Nath Pardey, Member of Secerd, .28-4- -4~
~ T hird and Fourth L o Setne:  BATS Xok7s o3
.. 29. Kumari Padmajs Naidu, Member of the  2-«- -%-
Provisional Parliament. ¥75. 551 e
. Shri Peter Alvates, Member of Third Lck 6578 7578 c—ca
Sabha. - -
11. PAPERS LAID ON THE TABLE.
(i) Br Government .. . . . . . 1157

i) By Private Members . . .
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12. PERSONAL FXPLANATIONS UNDER RULE 357

Sl Brief subject Name of Member who Date Time
No. made the personal ex- taken
plangtion
- T H.M.
1. Certain remarks about Shri N.K.P. Salve Shri N.K.P. Salve 18-4-75 0—32

made by Shri Sharad Yadav in the
House on 18-4-7%.

2. Certain remerks about Shri G.S. Mishra Shri G.S. Mishra 18-4-75 0—03
made by Shri Sharad Yadav in the
House on 18-4-75.

3. Certain references about Shri Morarji Shri Morarji R. Dessi 21-4-75 0—09
R. Desai made by the Prime Minijs-
ter during her statement in the House
on 15-4-75 about elections in Gujarat

13. PETITIONS
Presented by Members . . . . . . . . . . 4
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16. QUESTIONS

(i) STARRED
Number of Questions put down in Question Lists for Oral Answers . 976*
Number of Questions orally answered . . . . . . 273

(ii) UNSTARRED
Number of Questions put down in Questior Lists for Written answers and

written answers furnished 9,022°*
(iii) SHORT NOTICE
Number of Questions put down in Short Notice Question Lists 3
Number of Questions orally answered |, . . . . . 2
(iv) QUESTIONS UNDER RULE 40 .
Number of Questions put down in Quemon List | . . .. z. h
Number of Questions orally answered . . . . . . z

* Includes 18 Starred Questiors withdrawn by the Members/deleted from the Lists/trars-
ferred from one Ministry to another.

*# Includes 240 Unstarred Questions withdrawn by the Member/Celetea frcm the Lists/
transferred from one Ministry to another.
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19. SPEAKER/CHAIRMAN

tional Commission on Agriculture.

RULINGs ANNOUNCEMENTS
Sl Subject Date
No.
1. Celebrations to be organised to mark the 25th Anniversary of the Constitution and
Parliament. . e e e e . . .. 18275
#2. Shouting of slogans ard throwing of some leaflets frcm the Visitc1r’ Gallkryon
the floor of the House by three visitors and asssult by them on the Warch ard
Ward staffon dutyin the Visitors’ Gallery. . . . . . . 6-3-75
. Congratulating the Indian Hockey Team for their gloricus victoiyin the World
Cup Tournament played at Kuale Lumpur. . . . . . 17-3-75
4. Apology tendered by the Echtor of UNI for premature release of news item
regarding anotice in Lok Sab . . . . . . . 17-3-75
5. Question of privilege in respect of a letter alleged to have been written Ly em-
}ﬁoyccs of Hin1alco to th1e President of Hindalco and referred to by Shri
aneshwar Misrain the House on 2-5-75. . . . . . 8-5-75
*For motion adopted by the House sentencing the visitors to impriscrma 1, (e siiten a1 ae,
20. STATEMENTS BY MINISTERS
(i) Suo-moto STATEMENTS MADE/LAID UNDER RuLE 372
Sl Subject Name of Minister” Date Time
No. taken
1 2 3 4 5
H.M.
1. Government business for the week Cemmgr- Shri K. Reghu 21-2-75§ 00.28
cing the 24th February, 1975. Rsmaish
2. Jammuand Kashmir . . . . Shrimati Irdira 24-2-75 0032
' Gandhi
3. Discussion on thestatement bythe Prime Shri K.Raghu 25-2- 0001
Minister regarding Jammu and Ramaiah T8
Kashmir on the 3rd March, 1975.
4. Resumption of U.S.armssuppliesto Pakis- Shri Y. B. Chavan 25-2-7§ 00:03
tan.
's. Government business for the week commen- Shri K. Raghu 28-2- co
\/ cingthe 3rd March, 1975, Ramaish b 7 >
.+'6. Government business for the week commen- Shri K. Reghu -3- co- 28
g cing the roth March, 1975, Ramaiah 7378
7. Arrest of Shri Biswa Goswami at Borjhar Shri K.Brahmararda  12-3-75 co 2%
Airport. Reddy
#8, Submission of two Interim Reports of Na-  Shri Prabhuvdas Patel  13-3-7¢ ve

*Statement was lai::': on the Table,
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I 2 3 4 5
H. M.
L~"9. Government business for the week commenc- Shri K. Raghu 14-3-75 1-12
ing the 17th March, 1975. Ramaigh

10. Setting up of Wage Boards for Working Shri K. V. Raghunatha 18-3-75 000§
Journalists and non-Journalists and Non-  Reddy
Journalist newspaper employees.

11. Incident at Allahabad High Court on the ShriK.Brahmenanda 18-3-75 00' 53
18th March, 1975 where one person was  Reddy 6-5-75 00'13
arrested on being found in possession of a
country-made pistol ard some cartridges.

*12. Suicide byan employoeofthc Indian -cil Shri Arnasahib 19-3-7% —_
of Agricultural Research. P. Shinde

13. Attempt at the life of Shri A.N.Ray, ShriK.Brahmananda 21-3-75 co 02
Hon'ble Chief Justice of Supreme Courtof  Reddy
Indiaon the 20th March, 1975.

. ; 4. Government business for the week commerc- Shri K. Reghu 21-3-75 00" §8
ing the 24th March, 1975. Ramaiah

15. Procurement and pricing policy of wheat for Shri Arrasshib 24-3-75 co 02
the 1975-76 marketing season. P. Shinde

16. Revision of pay scalesof Delbiteachers. ., Prof. S. Nurul Hasan 25-3-75 00' 04

17. Orders of detention under Maintenance of Shri K.Brshmananda 25-3-75 co-c6
Internal Security Act in Tripura. Reddy

,718. Government business for the week commenc- Shri K. Raghu 26-3-75 1-01
ingthe 7th April, 1975. Ramaial.

*19. Non-aligned Bureau Meeting of Foreign ShriY. B. Chavan 7-4-75 co- 01
Ministers held in Havarafrem 17thto 19th
March, 1975.

20. Decision ofthe Government on the recom- ShriB.P. Maulys 9-4-75 00 01
mendations of the Tariff Commission on
the Cement Industry with regard to ex-
works retention prices for new units.

21. Situationin Sikkim. , . . . . ShriY.B. Chavan 11-4-75§ 00°12

lz.z. Payment of ex-gratia compensation for ro- Pmt‘ D. P Chatto- 11-4-75 00- 01
perties of Indians in former West an
Pakistan.
23. Newsteel plantsin the Southern Region. , Shri Chandrajit 11-4-75 00'02
Yadav
24. Blectionsin Guijarat. . . . . ShrimatiIndira 15-4-75 00' 06
Gandhi

25. Reported death of over 100 Adivasisin Bans- S} ri Shah Nawaz 16-4-75 co'02
waraand Panchmahal districts of Rajas-
than and Gujarat as a result of consump-
tion of rotten foodgrains.

00° 54

26, Government business for the week commenc- Shri K. Raghu 18-4-75
ing the 213t April, 197s. Ramaiah

*Statement was laid on the Table.
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5
H. M.
27. Talks held in Dacca on Ganga Waters from Shri Jagjivar Rem 21-4-75 cce?
16th to 18th April, 1975.
28. Successfullaunchingof the first Indian sate- Shrimati Indira 21-4-75 co-03
llite on April 19, 1975. Gandhi
- 29. Government business for the week ccmmer- Shri K. Raghu 25-4-75 ccr32
cingthe 28th April, 1975. Ramaiah
30. Recognitionof Provisioral Revoluticreiy Shyi Bipir pal Das 3¢-4-7§ co-oI
Government of South Vietrem.
. 31. Government business for the week ccmmerc-  Shri K. Raghu 2-5-75 00°36
‘ ingthe sth May, 1975s. Ramaigh m"
32. Reported burning of 300 houses ard killirg ShriK.Brahmararda 5-5-75  cc-c7 h
of 2 Harijans by the Upper Class in Village Reddy
Sherpur district Ghazipurin U. P.
33. Additional items of businesstobe taken up ShriK.Ragtu 5-5-7 co*o4
by the House during the current week. Ramaigh 75
34. Problemsofrefugeesfromformer Bast Peki- ShriR.K.Khadilkar  8-5-75 —
stan in West Bengal. .
*3s. Alleged Government interfererce in the ShriOm Mehta 9-5-75 —_
rell ious affairs of the Sikh Community
¢ by the President of Shiromani Gur-
dwara Prabandhak Committee. .
*Statement waslaid on the Table.
(11) STATEMENT UNDER RULE 199
Subject Name of Member Date Time
taken
H. M.
Resignation from the office of the Minister Shri Mohan Dharia 5-3-75 031 g
of State in the Ministry of Works and Housing.
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(iii) STATEMENTS UNDER DIRECTION I115.

Sl Brief subject Name of Member  Minister who  Date Time
No. who raised the replied taken
matter
H. M.
1. Certain information given by Shri Jyotirmoy  Shri K. Brah- 12-3-75 O II
the Minister of Home Affairs Bosu mananda Reddy
on the 19th February, 1975
during discussion on the re-
rted police atrocities in the
F:}nn Masjid area in Delhi.
2, Certain information given to Shri Samar Guha Shri K. Brah- 21-4-75 007
the House by the Minister mananda Reddy
of Home Affairs on the 8th
April, 1975 about certain
.“ remarks reported to have
been made by Shri Samar
. Guha at the time of incidents
Y in Calcutta in which Shri
? Jayaprakash Narayan's car
was attacked.
3. Certain information given by Shri Jyotirmoy  Sardar Swaran 22-4-75 007
the Minister of Defence on  Bosu Singh
the 20th February, 1975 in
replv to Unstarred Question
No. 422 rcﬁnrdin detention
of Major Ramesh Chander
Dhawan.
(iv) MATTERS UNDER RULE, 377
§l. Subject Name of Member Minister who made Date Time
No. who raised the the statement taken
matter
1 2 3 4 5 6
b H. M.
1. Reported beating of @ Harijan Shri Sharad . 18-2-75 0'04
to death by the police in  Yadav
Sagar District of Madhya
Pradesh.
2. Reported serious situation aris- Shri Shankar 19-2-7% 002
ing out of dwindling coal = Dayal Singh
stocks with the Railways.
3. Reported notice given by Shri Atal Bibari Shri Arvind 20-2-7§ o' 09
Members of the Indian Vajpayee Netam

Hockey Team for the World
Cup Tournament that they
would refuse to play in
Kuala Lumpur Tournament
in case the team Was not
cleared within three days.




4.

7.

9.

10,

II.

12.

13.

QOutcome of a Writ-Petition Shri Era Sezhi-

filed in the Madras High

Court regarding Presiden-

tial Order for withdrawal of
certain amounts from the
Consolidated Fund of Union
‘Territory of Pondicherry.

Announcement over the All
India Radio about Shri
Mohan Dhaiia being drop-
R:.I:d from the Council of

inisters.

Alleged in the
announcement m outside
_the House about exemption
from payment of new 1%
general Excise Duty in cer-
tain cases.

improprie

Payment of ex-gratia fompen-
sation for properties of
Indians in former West and
East Pakistan by the 31st
March, 1975.

Reported arrest under MISA
of CPI (M) and CITU lead-
ers including MLA’s and
the leader of opposition in
Tripura Assembly.

Blacking out of certain items of Shri Jyotirmoy

business in the House by the
All India Radio,

Instructions issued by the
Ministry of Information and
Broadcasting to cinemas to
delete from Indian News
Review No, 1378 portions
regarding Shri Java
Narayan’s march to Parlia-
ment on the 6th March. 1975.

Government’s failure to fill
vacancies in the High Courts
and Supreme Court resulting
in piling up of cases.

Certain problems confronting
the textile mills managed by
the National Textile Cor-
poration,

Reported death of two persons
as & result of beating while
were in custody of
security forces in Nagaland.

yan

Shri Madhu
Limaye

Shri Somnath
Chatterjee

Shri Samar
Guha

Shri Dinen
Bhattacharya

Bosu

Dr. Laxminsrayan Shri I.K. Guiral

Pandeya

Shri Madhu

Limaye

Shri S.M. Baner-

jee

Shri A, Kevi-
chusa

25-2-75

Shril. K. Gujral  12-3-75

Shri Pranab
Kumar Mukher-

iecy

13-3-75

Prof. D. P. 20-3-75
Chattopadhyaya ————
*11-4-75

24-3-75
t25-3-75
Shri I.LK. Gujral  25-2-75

9-4-75

Shri H. R, 10-4-7§
Gokhale
. 11-4-75

. 15-4-75

H. M

o 17

039

0° 04

007
0' 03

003

o007

013

o' 14

0" 04

003

*Statement laid by the Minister.

{Statement made by the Minister.
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1 2 3

14. lLailure of the Government to  Shri Era Sezhiyan .

lay on the Table Appropria-
tion Accounts and Audit Re-
ports in respect of Pondi-
cherry.

15. Political and constitutional Shri Madhu
issues raised by the resigna-  Limaye
tion of Shri’ Mange Ram - .
from the Executive Council
of the Delhi Metropolitan  *
Council in the light of Delhi
Metropolitan Council Act,

16. Shortage of drinking water ShriR. V.

in the cities of Madras an Swaminathan

Madurai. . .
17. Need for encouragement to, SWami

a student from Uttar Pra- . Brahmanand

desh who had topped in an
academic test held in Pondi-

cherry.

18. Procedure for guillotine of Shri Madhu
the outstanding Demands Limaye
for Grants in respect of
Budget (Genaral), .

19. Non-making cf any provision Shri S. M.
in the budget for payment - Banerjee
of five instalments of D.A,

1o the Central Government
Employees. it

..

20. Reported dissatisfaction Dr. Laxminara-
amongst Uni“ﬁi‘tii and yan Pandeya
a

college teachers o dhya
Pradesh on account of non-
implementation of U.G.C.
grades leading to postpone-
ment of examinations.

22-4-75

*30-4-75

28-4-75

28-4-75

28-4-75

29-4-75

29-4-75

6-5-75

H.M.,

003

002

003

024

o' 0§

o' oI

(v) STATEMENTS CORRBCTING INFORMATION REGARDING STARRED QUESTIONS UNDER DIRBCTIONS 16

sl. Bricf subject Name of Minister Date Time
No. taken
t. Correcting the answer given on 3-3-75  Shri Annasahib 17-3-75 o- o1
to a supplementary on Starred P. Shinde
Question No. 187 regarding stcps taken
under S.1.D.A. and M.F.AL. Scheme
in West Bengal.
2. Correcting replies given on 27-2-75 to sup- Shri Chandrajit 10-4~ .
plementacies on_Starred Question No. Yadav 475 oo1
141 regarding Durgapur Steel Plant.
Shri Dalbir Singh §5-5-7% o002

3. Co;rectir‘;jg &hc trjcply Ngiven on zgi;qsb to
tarre uestion No. 95 regar e-
velopment under thr.limoml ‘guplul
region Plan around Delhi.

*Gtatement included under ‘papers laid.’



21. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF BUSINESS

Percentage
o the
Business Time total
time
taken
H. M.
Q%JEURNMBNT MOTIONS ' . . . . ' . 8=04 33
(a) Government Bills e e e e e . B37e32 10'6
(b) Private Members’ Bills . . . . . . . 11-30 33
BUDC;EE-i_ Budg 6
way et . . . . . 23-54 7
Eb) General Budget . 69~25 19: 6
(c) Buclscts in reapect of Smes,"Umon terntury under Pres:dent'
. . *¥12-43 36
CALLING ATTENTION NOTIC.ES (Rule 197) . . . . 19-58 56
DISCUSSIONS —
Ea) Half-an-hour Discussions (Rule 53) e e e 5=39 16
b) Short Duration Discussions (Rule 193) . . . . 11-44 3'3
MOTIONS—
(a) Motion of No-confidence in the Council of Ministers (Rule 198) 6-06 I'7
(b) Motions (Rules 191 and 342) . . . . . . 17-28 4'9
PRESIDENT'S ADDRESS . . . . . 15=25 44
QUESTIONS . . . . . . . . 44~11 12 4
RESOLUTIONS—
() Statutory Resolutions C e e e $¥3-32 1o
(b) Private Members’ Resolutions . . . . . 15-14 43
STATEMENTS (Rules 357, 372 and 377 and Directions 16 and 115) 13=32 38
OTHER MATTERS, such as Papers laid on the Table, Questions of
Privilege, Obituary References, Points of Orders, etc, . . . 38~33 10° 9
TOTAL 354-30 100' 0

$Joint discussion took place on Statutory Resolutions [vide Statement No.17(i), S. Nos. 2
to 4 and 6] and motions for consideration of the connected Government Bills [vide Statement
No. 3(i), S. Nos. 8, 11, 15 and 17]. Time taken on joint discussion has been shown under

Government Bills

*#Joint discussion took place on Statutory Resolution [vide Statement No. 17(i), S. No. ],
Demands for Grants on Account for 1975-76 and Supplementary Demands for Grants for
1974-75 in respect of the State of Nagaland [vide Statement No.6, Sub-head (v)]. [Time
taken on joint discussion has been shown under Budgets in respect of States/Union territory

under President’s rule.
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